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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

1) LA MO L B9E /2008
with

2 D.f. NO.394/2002
3) 0./, NDL.Z95/2002
4) O.f. NOL39TF /2002

This the 1ldth day of May, 2002.

HON’BLE SMT. LAKSHMI SWAMINATHAN, VICE-CHAIRMAN (J)

HON’BLE SHRI V.K.MAJOTRA, MEMBER (An)

1) 0.A. NO.393/2002

Surva Prakash $/0 Krishna Chandra,
RAD 467/341/28, Shasttri Nagar,
sadiapur, allahabad. e Bpplicant

{ By Shri Rakesh Yerma, Advocate b
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—varsus-

1. Union of India through the
Secretary, Ministry of Parasonnel
% Training, Public Grievances,
Mew Delhi.

. The Hon’ble Chairman through
Registrar, Central administrative
Tribunal, Principal Bench,
Faridkot House, Copernicus Marg.
Mew Delhi.

3

. The Hon’ble Yice Chairman through
’ Registrar, Central administrative
Tribunal, “llahabad Bench,
25— Thornhill Road,
#llahabad. v Respondents

{( By Shri M.M.Sudan, senior Counsel with Shri éanil

sriwvastava, Deputy Registrar, Departmantal
Representative)

2) 0.A. NO.394/2002

abhishek agrahari $/0 Ramji sarahari,
R0 1048, Mutthigani,
fAllahabad. iww fpplicant

-

{ By Shri Rakesh Yerma, advocate )
R SUS—

1. Unicn of India through the
secretary, Ministry of Parsonnel
5 Training, Public Grievances,
Mew Delhi.
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Z. The Hon®ble Chairman through
Registrar, Central administirative
Tribunal, Principal Bench,
Faridkot House, Copernicus Marg.
Mew Delhi.

A The Mon’ble Wice Chairman through
Registrar, Central administrative
Tribunal, Allahabad Bench,
2%~ Thornhill Road,

illahabad. v Respondents

{ By Shri M.r.Sudan, genior Counssl with Shri anil
srivastava, Deputy Registrar, Departmental
Representative)

%) 0.A. NO_395/2002

Md. Masum Raza $/70 Md. Fahim Uddin,
RAQ Mohalla — Yehyapur,
PO & Dist. Sheikhpura,

Bihar-811105. .. fApplicant

( By Shri Rakesh Verma, Advocate )
~ersus-

1. Union of India through the
secretary, Ministry of Personnel
% Training, Public Grievances,
Mew Delhi.

z The Hon’ble Chairman through
Registrar, Central pdministrative
Tribunal, Principal Bench,
Faridkot. House, Copernicus Marg.
Mew Delhi.

A The Hon’ble Yice Chairman through
Registrar, Central administrative
Tripunal, Allahabad Bench,
2%~ Thornhill Road,

mllahabad. _ ... Respondents

( By Shri M.M.Sudan, genior Counsel with Shri anil
srivastava, Deputy Registrar, Departmental
Representative)

4) 0.A. NO.397/2002

Hajari Kumar $/0 Harihar Prasad,
R/0 ¥illage Parwalpour,
Distt. Malanda,

Pin Code-R803114 (Bihar). ww. fpplicant

( By Shri Rakesh vYerma, Advocate b

~VarIus
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1. Union of India through the
Secretary, Ministry of Personnal
& Training. Public Grisvances,
Mew Delhi.

P

. The Hon’ble Chairman through
Registrar, Central paministrative
Tribunal, Principal Bench,
Taridkot House, Copernicus tard,
Mew Delhi.

4

The Hon’ble ¥ice Chairman through

Registrar, Central administrative

Tribunal, allahabad Bench,

23— Thornhill Road,

gl lahabad. w e Respondents

( By Shri M.M.Sudan, genicor Counsel with Shri Anil

grivastava, Deputy Registrar, Departmental
Representative)

0 R D ER (ORAL)

Hon’ble Smt. Lakshmi Swaminathan, vc(J) :

shri Rakesh Yerma, learnsd counsel for applicants,
ham $ubmitted that he no longer presses the aforesaild
QOms .

ram In the above circumstances, taking note of the
submissinons of the learned counsel for applicants, these
nms are disposed o% as not pressad.

3. Copies of this order be also placed in the

files of DA Mos.394/2002, 395/2002 and b??’ZﬁOz,

firaphs 85 Tnatn

( . %. Majotra ) { smt. Lakshmi Swaminathan 1
Mambear (&) vice~Chairman (J)



